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(b) if 80, the detaila thereof; and 
(c) the reaction of Government 

thereto? 
THE MINIS1'ER OF EXTERNAL 

AFFAiRS (SHRI P. V. NARASIMHA 
RAO): (a) to (c). According to a report 
receivt'd from Embassy of India, 
Cairo, a group of Indians came to 
Cairo with the connivance of a recruit-
ing agent. On receipt 0'[ a repo'rt by 
the Indian Embassy in Cairo abou~ the 
difficulties being faced by these Indian 
n:ationals, an official of the 
Embassy interviewed these persons 
and gave them stIch assistance as DO-
ssible. Since then six of these l11dian 
nationals have returned to India and 
the rest have proceeded to Ankara. 
These Indian nat!ona~s had r.::tu]~n 

tickets for India. NO.1e of these Indian 
nationals is now in Cairo. 

Employment of w-omen 
1326. SHRI K. MALLANNA: 'ViU 

the Minister of LABOUR be pleased 
to state: 

(a) whether it is a fact that the 
employment of women in the organb-
ed sector has been growi!1g at a faster 
rate than the general employm~nt 

since ] 972; and 
(b) whether Governm3nt pi.OP~e not 

to allow the women in night shift par-
ticularly in industries? 

THE MINISTER OF STATE I~~ 

THE MINISTRY OF LABOUR (SHRI 
T. ANJIAR): (a) Yes, Sir. The em-
ployment of women in the organis,:,d 
sector has been growing at a faster 
rate than the total employment in the: 
organised sectoT, the average an' .U'll 

rate of growth of ,vornen emploYlnen t 
from 1972 to 1979 being of the orde" 
~f 4.2 percent as compared to the 
average annua1 rate or growth uf 2 9 
percent in total employment in Hle 
organised sector. 

(b) Accordjng to the Factories Act, 
1948, women are not alJowed to \vorK 
in night shifts and there is nO prQlPo-
sal to amend thjs. 
mgh price of Report ('1 COmmitt~ on 

Child Labour 
1327. SHRr K. MALLANNA: \Vnl 

the Minister of LABOUR be ;:>l-:-Hsed 
'.to state: 

(a) whether it is a fact that report 
of the Committee on Child Labour is 
unlikely to be within the reach of ml'st 
of the persons at it has been priced at 
Rs. 75.10; 

(b) whether it is also a fact that the 
book running in to only 112 pages <Yf 
printed matter is of particular inter-
ests to voluntary organisa.~ions in 
child welfare correcional institutio11S 
and other social wC'.I:ks; and 

(c) if so) the reartion of Govern-
ment in this regard and the rea~onS 
for high price? 

THE MINISTER OF STATE IN 
THE I\,fINISTRY OF LABOUR (SHRI 
T. ANJIAH: (a) to (c). It is true that 
the report of the COHl1nlttee on Child 
LaboLlr i'; a sm311 vo:ume of lnterest 
to Gov~rnment as 'welI as voluntary 
orguniS3tions dealing with Child \Vel-
fare. The price of the report has be~::1 
fixed at Cost as pc:- norms prescribed 
by Government. Any reduction in 
the price would haVe involved a ! llb-
sidy which was not considered npces-
sary. 

Road projects in Assam 
132R. SHRI JANARDHANA POO .. 

JARY: Will t'Pe l'.1:inister of SHIPPING 
AND TRANSPOHT b~ pleased to sta.te: 

(a) whether Government hElve up-
proved a number of road IHoJecls in 

I ~~am; and 
(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) Yes, Sir. 

(b) The position is as under: 
(i) Road/Bridge works of a total 

('ost of Rs. 37.34 crorE"s have been 
sanctioned in Assam from 1st April 
] 969 sO' far under the various Cen-
tral Road Programmes. 

(ii) Road/Bridge s'2hemes olf a 
tcta.1 Cost of Rs. 9.60 crores have 
been sanctioned under the North 
Eastern Council Programme since 
the 1st April, 1974 so far. 

(iii) In addition, development of 
over 1400 Kms. of roads wa~ sanc-
tioned as part of the work being 




